
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10572 0 59 59 0 0 33 33 10598

CIVIL SECOND   APPEAL 3282 0 28 28 0 0 33 33 3277

EX. FIRST APPEAL 54 0 1 1 0 0 0 0 55

EX. SECOND APPEAL 15 0 0 0 0 0 1 1 14

CIVIL MISC. APPEAL 30236 30 393 423 0 10 92 102 30557

CIVIL REVISION 500 0 20 20 0 0 36 36 484

CIVIL REVIEW 646 4 7 11 0 4 7 11 646

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 409 0 0 0 0 1 0 1 408

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 739 0 0 0 0 0 0 0 739

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 16 0 0 0 0 0 0 0 16

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 20 0 1 1 0 0 0 0 21
CIVIL TRANSFER APPLICATION 454 0 22 22 0 0 35 35 441

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 1 0 5 5 0 0 0 0 6
SPECIAL APPEAL ( CIVIL) 9 0 0 0 0 0 0 0 9

SPECIAL APPEAL ( WRIT) 2138 160 0 160 0 82 0 82 2216

CIVIL CONTEMPT 4410 8 167 175 0 8 262 270 4315

CIVIL WRIT 67634 73 1486 1559 0 53 2317 2370 66823

OOS 1 0 0 0 0 0 0 0 1

CENTRAL EXCISE APPEAL 162 3 0 3 0 0 0 0 165

CROSS OBJECTION 1052 0 8 8 0 0 7 7 1053

CIVIL REFERENCE 1 0 0 0 0 0 0 0 1

C.M.AP. (WAKF TRIBUNAL) 16 0 0 0 0 0 0 0 16

          TOTAL  “A” 122406 278 2197 2475 0 158 2823 2981 121900

CRIMINAL SIDE

MURDER REFERENCE 8 0 0 0 0 0 0 0 8

CRIMINAL APPEAL 23975 47 192 239 0 6 122 128 24086

CRIMINAL REVISION 9395 0 181 181 0 0 167 167 9409

10108 3 754 757 0 2 607 609 10256

2335 0 1207 1207 0 0 1369 1369 2173

CR. CONT. PETITION 4 0 0 0 0 0 0 0 4

CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0

HABES CORPUS 102 53 0 53 0 43 0 43 112

CR. L TO A 247 4 69 73 0 0 8 8 312

CRLW 514 16 210 226 0 21 186 207 533

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 46689 123 2613 2736 0 72 2459 2531 46894

TOTAL A + B 169095 401 4810 5211 0 230 5282 5512 168794

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JANUARY-2024

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JANUARY—2024

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

727 56 98 154 0 40 83 123 758

2301 0 89 89 0 0 89 89 2301

11554 0 702 702 0 0 459 459 11797

73 0 77 77 0 0 95 95 55

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

352 3 52 55 0 3 48 51 356

           TOTAL -C 15007 59 1018 1077 0 43 774 817 15267

CRIMINAL TRANSFER PET. 52 0 3 3 0 0 5 5 50

0 0 0 0 0 0 0 0 0

           TOTAL -D 52 0 3 3 0 0 5 5 50

TOTAL  C+D 15059 59 1021 1080 0 43 779 822 15317

TOTAL A+B+C+D 184154 460 5831 6291 0 273 6061 6334 184111

17 0 0 0 0 0 0 0 17

7 0 0 0 0 0 0 0 7

0 0 0 0 0 0 0 0 0

2074 0 59 59 0 0 35 35 2098

774 0 28 28 0 0 23 23 779

4573 14 166 180 0 14 92 106 4647

307 0 20 20 0 0 15 15 312

4 0 7 7 0 0 7 7 4

0 0 0 0 0 0 0 0 0

446 0 22 22 0 0 35 35 433

17 0 0 0 0 0 0 0 17

1680 160 0 160 0 72 0 72 1768

40319 44 1445 1489 0 46 2038 2084 39724

TOTAL -E 50218 218 1747 1965 0 132 2245 2377 49806

1413 4 115 119 0 4 66 70 1462

CIVIL MISC. CASE 2475 30 167 197 0 28 160 188 2484

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 45 0 6 6 0 0 5 5 46

TOTAL -F 3933 34 288 322 0 32 231 263 3992

TOTAL  E+F 54151 252 2035 2287 0 164 2476 2640 53798

TOTAL- MISC.  (C+D+E+F) 69210 311 3056 3367 0 207 3255 3462 69115

TOTAL  A+B+C+D+E+F 238305 712 7866 8578 0 437 8537 8974 237909

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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